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arises, it is stated that they haven't beell 
working for them. At least in Delhi you can 
set the things right then other states may be 
asked to follow the example stating tllal 
when this facility can be given in Delhi, it 
should be made available in other states ~l~ 
well. 

There are several teaching shops in tilt' 

capital. People have opened tlltion and 
coaching centres where the lady teachers 
are ernployed. But how many of tlle~f' 
teaching shops give maternity benefits to 
their WOrTlen workers? What I mean to say 

is that this law should be got implementt"d 
strictly and effectively. As one han. Member 
has submitted that even the nurses working 
in the All India Institute of Medical Services 
are not getting maternity benefits which is 
most unfortunate. You should conduct a 
comprehensive survey to find out the places 

where these benefits are not being given 
and ensure that they are given to them. I t is 
a welcome step that you have reduced the 
period of eligibility for the Iltaternity benefits 
from 160 to 80 working days. In rural areas 
the women workers on the agricultural 
farms can easily achieve this mark of no 
days. Government should ensure that a 
pruper register is maintained so that the 
woman worker who has worked for 80 days 
may be given maternity benefits-

I agree with the point that the mdxinlUIll 
of maternity benefits should be given only 
upto two children but it should not be dis
continued after this limit is crosspd, rather it 
may he lessened. I want to submit that not 
only the WOlllcn and the voluntary agenCIes 
should ha\ e th~ power to complain iJut also 
any individual. for example, if a newspaper 
reporter comes to know of the exploitation 
of WOOlen in the construction industry, he 
should have the power to file a complaint in 
this regard and there should be hearing on 
this case and it should be illlplemented 
properly. 

Finally, this is a very good and progres
sive Bill. Governrnent should make their all 
out efforts to implcrnent it effectively. 

STATEMENT REGARDING THE V,SIT or 
MR. GORUACH£V, GENERAL. SECRETARY 
OF THf CENTRAl COf\1tv1IDrE' OF THI 

CPSU AND PRfSIOfNT Of l tlf 
PRf SI DIUf\1 or SUPRI t\'H 

SOVIE I 10 INDIA 
fEnglishJ 

I HL PRI~U_ MINIS"ILR (St"I~1 RAJIV 
CANDHI): Sir, as tile f louse is aWdrp fvlr 
Corbachcv, Gpneral Seln~tary of til(' C{:ntl <.1 
C()nHnittel~ ot the CPSU clnd C'hairlll<lf I ("j 

lite President ot Supre. 0(' Soviet, cun(_' .IS 

our honoured guest to receive the Illdird 
Candhi Prize for Peace, ni~armalllellt and 
Development, President Gorbachev's cor 1-

tribution towards making our world free at 
nuclear weapons and strengthening flip 

force of peace, cooperation, goodwill ~1f Id 
understanding has brought about a uniqt.(' 
and qualitative change in the internc.ltioll~ll 
environment. I n our honouring him wit h 
the Indira Calldhi Prize, we are payillg tri, 
bute to ~) person who symbolises the pas
sionate yearning tor peace, progress and 
prosperity to which Indira Gandhi dedicated 
her life. President Gorbachev's visit was a 
reaffinnat:on of the high regard which the 
Soviet Government and the people have for 
the values which motivated our freedom 
struggle under the leadership of Mahatma 
Gandhi and for the vision of a strong and 
self-reliant India, which Jawaharlal Nelln, 
and Indira Gandhi espoused. 

Sir, the Delhi Declaration which Presi
dent Corbachev and I signed during his last 
visit to India in November 1986, enlbodied 
the conlfnitlllent of our two countries to rid 
the world of the threat of a nude.lr holo
caust and to build a nudear weapon tree 
and non~violent world order. The Actiotl 
Plan which I presenteu to the Third Speri~ll 
Session of the United Nations General As, 
sembly on Disarmament in Junt- this year, 
spelt out to the world community, the con
crete steps which could be taken to achieve 
the goals enshrined in the Delhi Declara
tion. Honourable Menlbers will be pleased 
to note that President Corbachev has sup
ported our Action Plan. India and the Soviet 
Union have agreed on the need for Immedi .. 
ate measures to end the lIuclear an Ii~ race I 
to establish international control ovel 
emerging new technologies with a military 
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potential and to work for ~he concl~sion ot 
an International Convention banning the 
use or threat of use of nuclear weapons. 

President Gorbachev's visit provided yet 
another opportunIty for us to exchange 
views on regional and I nternational issues. 
We both agreed that since my last meeting 
with him in July 1987, there has been a 
marked reduction in the tenstons and SUSpI
cions which had bedevilled the world in tht~ 
recent past. fhe signing of the IN F Treaty, 
the Geneva Accords on Atghanistan, the 
cessation of hostilities in the Iran-Iraq war 
and the progress towards finding negotiated 
settlen1ents to issues in South-East Asia and 
Southern Africa, are all manifestations of a 
new era emerging in international relations. 
President Gorbachev's bold and Imaginative 
initiatives are replacing confrontation by co
operation, suspicion by trust and doubt by 
hope. The Soviet Union highly appreciates 
I ndia's active and constructive role in the 
Non-aligned Movement and our efforts to 
promote peace, disarmament and develop
ment. 

As Hon'ble Members are aware, deve
lopments in Aigharll~tal\ hdd led to increas
ing tensions in our region and even threat
ened our security environment. It has bef'l. 
the hope ot the international community 
that the Geneva Accords would usher III an 
era of peace and stability in the region and 
enable the Afghan people to determine their 
own destinY, free from all foreign interfer
ence and intervention. Pre~ident Gor
bachev tntonned me that while the Soviet 
Union supported the f'~tahlic:;hm('nt at il 

broad based government III Afghanistan, It 
was concerned dt the continuing Violations 
of the Geneva Ac( ords. I t IS our twpe that 
these Accords would bt" Implemented tully 
in letter and spirit, so that the ppoplf' ot 
Afghanistan, can devote their energies to 

the tasks of ·..,ational reconstruction and 
economic development. 

The House is aware that our bilateral re
lations with the Soviet Union hav€' b( ell 

growing from strength to strength Dunng 
PreSident Gorbachev's \,Isit we reviewed the 

(Amendment) Bill 
progress which has been achie\'ed in inl
plementing the various d~cisions. and 
agreements which we had arrived at III our 
past meetings. Agreements were signed yes
terday on the construction of a nuclear 
power station in India [Placed in Library. See 
No. LT 6745/88], on the exploration of 
outer space for pe?ceful purposes [Placed in 
Library. See No. LT 6744/88] on the setting 
up of the second stage of the Vindhyachal 
Thermal Power Station [Placed in library. 
Stl! No. LT 6742/88], on Avoidance of Dou
ble T axatioll I Pldced III Librdry. See No. L r 
6743/88] as well as a Protocol on EcononllC 
and T echnicJI Cooperation 111 Power Pro
jects [Placed III Llbr dly. See No. L 1 
6746/881. The texts ot the Agreemellt~ and 
the Protocol are Idid on the tdble of the 
House [Placed in Library. See No. LT 6742 
to 6746/88]. These agreements will give an 
added impetus and new dimension to ollr 
already multifaceted economic, scientific 
and technical cooperation. We also signed 
an I ndo-Soviet Summit Statetn€"nt, whose 
text reflects our common commitment to 
strengthening peace, friendship and coop
eration. The text of the statement is also 
laid on the Table of the House. [Placed in 
Library. See No. LT 6747/88). 

May I add, Mr. Speaker, Sir, that our ties 
have been significantly strength~ned ?y the 
unique exposure which people I.n I ndla and 
the Soviet Union have had dunng the last 
year, to each other's ancient, rich and di
verse cultural heritage. 

Mr. Speaker, Sir, our friendship With. the 
Soviet Union has stood the test of time. 
Presid~r,t Gorbachev's viSit to I ndid is sec
ond in the last two years, symbolises the 
desire of the Soviet leadership and people 
to turther nurture, ennch, dt"epen and 
widen thiS friendship. This, we greatly 
cherish and fully reciprocate. 

12.58 hrs. 

MATERNITY BENEFIT (M1ENDMENT) (jILL 
Contd. 

[English] 

MR. SPEAKER: The House will now con
tinue with the discussion on the Maternity 
Benefit (Amendment) Bill. 


